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lNTRODuenoN 

I, the Chairman of Railway Convention Committee (1980) having 
been authorised by the Committee to submit the 'R~port on their behBI( 
present this Sixth Report on Action taken by Government on the recom-
mendutions contained in the Third Report of the Railway Convention 
Committee (1980) on 'Review of the Existing Rules of AlIocation of 
RailwtlY Expenditure to Capital and Revenue Account. Depreciation 
Reserve Fund, Development Fund and Accident Compensation, safety 
and Passenger Amenities Fund'. The Third 'R~port of the R-ailway 
Convention Committee (1980) was presented to both the Houses of Par-
liament on 11th September, 1981. 

2. In paragraph 52 of the Third Report, the Committee had desired 
the Ministry of Railways to work out an insurance scheme and explore, 
in consultation with the Ministry of Financc, tho possibility of its being 
entrw:ted to the General Insurance Corporation so no; to make the payment 
of compensation to individual victims or their. heirs far lUore simple, 
quicker and non-discriminatory. In the Action taken note to the Com-
l;littee, the Ministry stated that the procedure for payment of compensa-
tion to the Railway accident victims or their heirs was under reviow by 
the Railway Reforms Committoo, set up by Government to review the 
entire gamut of the functioning of Railways and changes in the existing 
pn\cedwe would be considered on receipt of the recommendation of Illat 
Cummittee. The Committee arc of the view that a dccision on the specific 
qUt'~.tioll of an Insurance Scheme for railway pHo;cngers need nol he linked 
with the wider question of overall improvement in the functioning of the 
Railway system or its financial viability. The COI1Utlil;.;e 1)Llve lhel ;:fQre 
dc:,jrcu that the matter should be examined anj finalised at an early date 
in consultation with the Ministry of Fin.Ince and General Insurance 
Corporation of India. 

:.. This Report was considered and adopted by the Railway Convention 
Committee at their sitting held' on tho 3rd August, 1982. Minutes of thO' 
sitting form Part IT of the Report. 

4. For reference, facUity and convenienCe the recommCDdations and 
conclusions of the Committee have been printed in thick typo in· the body 
of the Report. 

NEW OHm; 
Dated: A.ugust 4, 1982 
Snivana 13. 1904(Sf··-

(v) 

D. L. BAITHA, 

ChIlImrtIII, 
Rttllwtl1 Conv,ntlon C~. 



CHAPrd I 
REPORT 

1.1 This Report of the Committee deals with the acqon taken 
'by Gove'rnme~t' on the Comnlittee's eonclusiofts and recommenda-
tions clmtained in their Third Report (Seventh Lolc Sabha) on "Re--
view of the Existing Rules of Allocation of Railway E~nditure to 
C'ufl,ita, and Rev~nuc, ACl=ount~ Oepreciation Reserve F'wld,Dcve-

: lopment Fund' and Accident Comp~tion, Safety and Passe:ncer 
·Amenities Fund". ' ' 

1.2 Action Taken Noles on all the conclusions and rCCOlllJD.CD-
dations contained in the Report have been reeeived from Govern-
Ment. 

1.3 Replies to the co~cl~si~~s and recommendations of tb.~ 
(Committee 'eontained' in the Repbrt bavebeen ca~rised uncler 
'the following headS:' " . I " 

(i) Conclusions and recommendations that have been acCept-
ed by Government: ' 
Sl. Nos. I to 6 and 8 to '0. 

,(ii) Condusions and Recommeondations wtrieh th~ Committ@e 
do not like to pursue; in view ·ofte replies of Goverameat: 

Nil. 

(iii) Conclusions and Recommendations replies t~ which bave 
not been accepted by the Committee and 1Vhlch, ~tire 
reiterltiOl\~ 

Nil. 
(Iv) Conclus1ons and RecollUIM!l1datiolli in respect Qf' Which 

Govemn'lt~ni ·ha.ve given Interim replies: . 
st. No.7 .. 

1.4 The Committee expect'~ tbat tiDal reply to the •. ~QDlmeDctd:' 
tion in respect of which only.il1terim reply has been f~rnisbed, ~~ 
be submitted expec:li(iously. . . 

. ,. . . , 

1.5 The 
,erno1eot on 
paragrapm. 

Commjttee wi'U DOW deal' with the ~tioD tak~n··.:byt ·Go~:.. 
l"'o of the original' recommendations in fthesuCCeediJi, 

'" .If> . .~ .• 



Repl~8Ie.t 01 traditional lIIateriat" (SI. No. .2-Para 38) 

1.6 The Railway Convention Committee in paragraph 38 had 
.stresed the need for research efforts by the co~erned organisation 
of the railway to find out equally efficient and viable alternative 
muterials which could be substituted for the traditional materials 
turreDtJy in short supply or that have become fir too costly e.,. 
cement, steel etc, 

'1. 7 As regards search for alternative ma'lerial used in Civil Works. 
the Ministry or Rililwaya have' in tbeir reply inler alia stated that 
the RailWay Staff' College, Baroda bas been directed to bring out a 
periodical buIJetin containing the lall:sL J..now-ho\', in n .. .;pect (j'f 
building materials. construction techniques and specifications. Thi" 
building digest will be of particular use to all Railway Officers .mel 
superfiliors' in the 1l.el(J t6'" bring their knowledge on the' subject up-
to-date, The Research Designs and Standards Organisation (ROSO)' at 
Lucknow has also been asked to increase its efforts to find out alternative 
~at~rials a,nd ~~i,n t~~q~~ with a~ew to achieve economy ~ c<Hmli-
nation with sister research 'orgarusa'tions in the country. . . . ',' 

, , 1.~ The Mi!'\istry .have also s.tated that the substitutio:1 of Steel 
is oot possible with any cheaper material atpresenl. However, all 
efforts are made to improve the, ,design like int.egral cic;,ign o~' 
coaches, design of special wagons etc, and reduce the steel consump-
tton as much as 'poSSible: The' search for new materials is stated to 
be' constantly 'on" 1Itft 'ClrilY'10'" ref11ace thosc in 'short supply such 3S 

steel and timber hut 31so with a view to adopting 'il low .cost material 
not subject lIo theft and vandalism, In this rc'"pect ,"ubs~itution of 
tllumitlinm and sllaiJ\less Steel' by' Fibre reinforced plastic (FRP) has 
'made' good progt~ ttr 'railwaycl'mches. . , 

J,9 The Committee are glad to note that the {;ovcrnment ha.C' 
instructed the Railway Staff College, Baroda, to bring out a periodi-
cal· ' .... lIettn eontainin& ' ,tile ,a,.kWt:. _~w. on buildinJ', materhtls, 
construction techniq...,. .&ad. spec~a'ions .which could "c useful to 
Railway ofticials and supervisors in the field to bring their know-
Iedae 011 tile subject up-to-date. The Ministry have also asked the 
Reteareh .• DesUPls, and~*an4,~ds, organi.sa~~on (RDS?> at LuckJ1;w 
tG spe~ up itse.lor:~ ,'0, ftpd out. a.1ternabve materlal~, and deSIgn 
techniques so as to efred ~onomY. The COl1lmittee,. d~!re that the 
Ministry of RailwaY!II should keep a close watch on the technologic:ll 
developments tald~ place, in ,the COQJltry and abroad ~d ensure 
their. assfIIIiIMioo' Q~ , adoptk.n. in the ~ifications of works with .the 
Gbject' of reducing costs ·and relievi~ pressure on !ilcal'£e materials. ' 
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INSURANCE OF RAILWAY PASSENGERS 
(SI. No.7-Para 52) 

1.10. In paragraph 52 of their Third Report. the Committee had 
pointed out that the existing procedure of payment of compensation to 
railway accident victims or their heirs was very dilutory and discrimina-
tory. While finding some merit in the suggestion that railway passenger 
services could be iru;ured on the lines of Third Party Risk insurance 
appli.:ablt': to automobiles, the Committee had desired the Ministry of 
Railways to work out an insurance scheme and explore. in consultation 
with the Mini,;try of Finance, the possibility of its being enlT\!.:cd to the 
General Insurance Corporation so as to make the payment of compensa-
tion to the in{findual victims or their heir~: far more simple, quicker and 
non~iscriminatory . 

1.11. In their reply. the Ministry of Railways have stated that the 
entire procedure for ,payment of compensation to the railway aocident 
victims or their heirs is at present ooder review by the Railway Reforms 
Committee. Ohanges in the existing procedure would be considered on 
receipt of the recommendations of that Committee. 

1.12 The COdDIDittee find from the Government of India Resolution 
No. ERBI-81/21/41 dated 15th May. 1981 as ameDcIecl on 27th Aptl, 
1982 ..... up the Railway Reforms Committee (Appendix), that ~ 
teaure of the Reforms Committee is i.nitially for two years and its terml! 
of reference are quite comprehensive and cover practically the entire pmat 
of fuoctioning of Railways. The Committee are ot1 the view that a dedsIoa 
on the specific question of introducing an insurance scheme fOr railway ,.....1'5 Deed Dot be Hoked with the wider queSdon of overall improve-
ment in the functioning M the Railway system Or its financial viability. 
The Committee, therefore, desire tbat the matter should be examined and 

. fiDaIised in consultation with the MiDistry of Finance and Genenl IlIIIIr-
~e Corporation of India at an early date. 

Implementation of Recomme.!ldations 
1.13. The Committee wOuld like to emphasise that they attach greaeest 

importance to me w,lementation of the recommendations aceepted by 
GoVel"DlDent. They would, therefore urge that C.overnment should easure 
expeditious implementation of recommendldions accepted by them. In CISe, 

'where it is not possible to impiemeDt the recommendations in letter and 
. ' ij.bit 'for aUY' reasGa,dIe matter shGuld be reported to the COIDIIIhtee In 

time "ith reasons for aon-implementation. 



CHAPTER II 

RECOMMENDATIONS/OBSERVATIONS THAT HAVE BEEN 
A,COEPTED BY GOVERNMENT 

~""'oa (SI.~ No. l, Pa ... No. J7)' 

"The Railway Convention Committee (1949) had. in paragraph 6 of 
their Report, recommended that the financial limit of charging to I'CMDUe 

the cost of minor additiOlls and improvements should be raised to 
h. 25,000 on each iDdividual item and that the expenditure on unremune-
rative projects for improving operational efficiency costing not mOll than 
Rs. 3 lakhs should be charged to revenue, excesses over Rs. 2 lakbs on 

such projects being charged to the Development Fund. In view of the 
considerable escalation in the prices of material and labpu,r since. 1949 
w.hidl. has. made these monetary limits cornpletely umealiltic, the ~
mittee have no objection to tIbe proposal of the Ministry of Rai1ways, agreed 
to by the C.&A.G. of India and the Ministry of Finance, that these limits 
or e~ture chargeable to Revenue (OLWR) be enhanced from 
Rs. 25,000 to Rs. one lakob in the case of minor work~ and from Iti. 3 laJwbB 
to.& .. 10 lak.bs in the case of expenditure on unremunerative .projelPta for 
improving operational efficiency. 

Reco...-e.atiatioll (Sa. No •. 5, . ,_. NQ" 44) 

As a corollary to the recommendation made in paragraph 37, the 
COQllDiliUCe further recommend that the. cost of repla~Dt of au as,set, the 
original cost of which is charged to revenue (OLWR.), shoukl '31so be 
charged to revenue (OLWR) jf it is Rs. 10 lakhs or less. If the cost of 
replacement of such asset is more than Rs. 10 lakhs. it should.be charged 
to Depreciation Reserve Fund.' 

Reply ... Qo ... .-... 

The above recG!1!D!C!Il.datioAi u.ve. been:~ aDd. JlllCrMm;J,,1aItr.DC-
tions issued to the R'8ilways pviDg: dIect to, the illlkUetioa&. from· tho 

financial year beginning on 1-4-1982. 
LMinistry of Railways (Rly. Board) No. 81-B(Rec.l4220, dated 12-5-1982] 

..,_.1_, •. 4 .. 
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Recommendation (SI. No.2, Para No. 38) 

In this contelit, however, the Committcc woWd strongly.cmphasisedle 
need (or a more concerted research effort by the caacemedmplisation 
of the Railways ill coorcijnation with sister research institutions to find out 
equally efficient and viable alternative materials which could be sUbstituted 
for the traditional materials currently in short supply or those .that have 
become far too costly e.g. cement, stcc1 etc. . 

RecoJlI.Jtendatlon (SI. No.3, ·P.... No. 39) 

Organising Seminars for exchange of ideas devoted to the problem of 
cost reduction. and finding of alternative materials and active participation 
in such seminars organised by other institutions would be of immcmsovaluo 
to the Railways. 

Recommendation (SI. No.4, Para No. 40) 

The fiystem of collection of information on research and developments 
in India and abroad should be further improved so as to ensure a conti-
nuous inflow of information and a contemporaneoos assessment of its 
utility for the Railways. Technological development made, or brought to 
notice, should be assimilated, adopted and incorporated in the specificaUODB 
for works in use in all tbe Zonal Railways with the object of reducia.gCOlt 
of material inputs and at the same time, relieving pressure on scarce mate-
rials in dire demand elsewhere. 

CivU &6iMering 'f 

Recommendations of the Railway Convention Committee, 1980 made 
in paras 38, 39 and 40 of the 3rd report have been accepted. Exttactsof 
these recommendations have been forwarded to the RDSO and the Rail-
ways for n'CCessary action. The Railways have been asked ,to hold periodi-
c~ly seminars on building techniques at local levels. Some seminars would 
also beheld on all India level and the Eastern Railway have already been 
a~ked to hold seminar in the next few months. Two seminars on economy 
in building construction have previour,ly been held at the Railway Staft' 
College. 'Baroda in the previou~ 2-1/2 years. 

Jnaddition the Railwav Staff (,ollege ha'; been directed to bring out 
a .periodical bulletin containing the lates.t know how in respect of building 
materials, construction technUjues and specification. This building digest 
will be of particular use to all Railway Officers and supervisors on the 
field to bring their knowledge on the subject up-la-date. 
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RDSO has also been asked to increase its efforts to find out alternative 
materials and design teohniques with a view to achieve economy in coordi-
nahan ~ sister rcsearchorpni&ations in the country. 

Mechanical : ." . l 
I. Substitution of Steel is not possible with any cheaper material at 

present. However, all cfforts arc' made to improve the design like intesral 
design of coaches, design of special wagons etc. and reduce the steel COIl-
sumption as much as possible. 

The search for new materials is constantly on, not only to replace those 
in short 'Supply such as steel and Timber but also with a view to adopting 
low .cost material not subject to theft and vendalism. In this respect sub-
stittdion of aluminium and stainless sle:!1 by *FRP has made good progress 
in coaches. 

All the same, optimisation of designs with a view to reducing cortsump-
tion of materials has been pU'fSued. The results has been that there have 
been useful gains in payload to tare ratioG in goods stock. 

II. As already mentioned, the Indian Railways apart from orgamsmg 
seminars also participate in seminars organised by other institutions for 
exchange of ideas devoted to the .problems of interest to the Railways, 
cost ·reduction ·and finding of alternative materials. 

III. As already explained, the Indian Railways ·have a Central Research 
Organisation viz. Research, Designs and Standards Organisation (ROSO) 
located at Lucknow, which is charged with the responsibility of under-
taking research, tests, trials and design development work for the Rillilways. 
This Org"cUlisation colIects information on research and developments in 
India and abroad and incorporates the technological developments in the 
designs and specification~, for RoUing stock and Railway Works. The 
technical specifications fOT all i:ems of ROlling stock are constantly under 
review to incorporate technologi<cal advancements taking place from time. 
to time and reduce the cost of material inputs and. usage of scarce materials 
to the extent possible. A specific e~ample hi the sWJtch over to SGCJ 
bearings in large scale for wagons, thereby avoiding Bronze bearings,· 
needing import of virgin metals, for manufacture of these bearings. 

RDSO also interacts with various premier R&D institutions all over the 
co1I;ittry on specific problem3 of in~erest to the Railways ~ exploit their 
specitiisation for developing specifications and designs to reduce CO!lts and 
conserve scarce materials. This interaction takes place through the Central 

.Fibre reinforced plastic 



'! 
Hoard of Railway Research on which these R&D institutions are repre-
sented. In additional Railways have a ¢eam of Inspectina Offic«s head-
quartered at London, Paris, Bonn and Tokyo who besides inspection dutia 
remain in touch with R&D abroad and keep the Indian Railways advised 
of developments which are taken note of and assimilated wherever it • 
feasible and advantageous. 
[Ministry of Railways (Rly. Board) O.M. No. 81-B (Rec.)-4220 dated 

12-S-1981l 

Recommendation (SI. No.6, Para No. 51) 

The Committee note that the Accident Compensation, Safety and 
Passenger Amenities Fund (ACSPF) was created in 1974 and that at present 
there is no provision in regard to theallocatkm of cost of replacement of 
assets, the original cost of which was charged to this food with ~ view to 
provide for future eventulllities. The Committee recommend that the cost 
of replacement of such assets should be charged to ~eciation Reserve 
Fund as is being done in the case of assets created out of Capital end 
Development Fund. 

Reply of GoVennRewt 

'The above recommendation has been accepted by the Government aDd 
necessary instructions issued to the Railways to give effect to the instruc-
tions from the financial year beginning on 1-4-1982. 

[Ministry of Railways (Rly. Board) O.M. No. 81-B (Rec.)-4220 dated 
12-5-1982] 

RecommendadOil (SI. No.8, Para No. 59) 

The Committee note that the new concept of "National Investment" 
with special financial provision in regard to payment of dividend on the 
capital invested, was evolved and agreed to by the Union Cabinet for 
Katbua-lammu and Trivandrnm-Nagerkoil-Tirunelveli Railway Lines, way 
back in early 70s. The Committee feel that there is no reason to continuo 
with this concept and the s-pecial financial prO'VisiOllG for these Jines any 
more and they agree with t1he proposal of the Ministry of Railways that 
«sese R.1ftMlay. .. I...ius . shouid be Moqbt in the extant <:atopy of "New 
Litlcs CORStructed on or after 1-4-19SS on other than financial oonsider .. 
ation." . This arrangement should be given effect to from the commence .. 
ment of the Sixth Five Year Plan period. 

Reply of GovernmeD' 
Accepted. 

[Ministry of Railways (Rly. Board)O.M. No. 81-B (Rec.)-4220 dated 
12-S-1982] 
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Recoawendation (SI. No.9, Para No. 65) 

The Committee take note of the decisions, taken, with the COllC1UTellCO 
of the Comptroller and Auditor General of India, by the Ministry of Rail-
ways in 1978 in pursuance of the policy of decentralisation of powers 
recommended by the Railway Convention Committee,1977 in their Fourth 
Report which have the effect of changing the allocation of a few items of 
expenditure (enumerated in paragraph 60) from 'Open Line Works R~ 
nue to Ordinary Revenue upto a limit of Rs. 20,000 in each case. 

Reply of Governanent 

The decisions taken have been implemented. 

[Ministry of Railways (Rly. Board) O. M. No. 81-B (Rcc.)~220, dated 
12-5-1982] 

RecommendadOD (SI. No. 10, Para No. 7l) 

The Committee observe that -according to the existing rules of alloca-
tion of e~diture. the cost of f.ans ,and other amenities in Types I and n 
Railway Quarters constructed before 1-4-1974, amounting to about Rs. 14 
CTores, is chargeable to Development Fund. They also note that the Deve-
lopment Fund, being heavily indebted to General Revenues, is unable to 
bear an expenditure of this magnitude. Since the RCCs 1973 and 1977 
have already agreed to coot of construction of staff quarters being Ciharged 
to Capital from the Fifth Plan period (1-4-1974) onwards. the Committee 
has no objection to the proposal. of the Railways, concurred in by the 
Comptroller and Auditor General of India, to charge the ex.penditure on the 
provision of fans and other amenities in Types T and II Railway Quarters 
constructed befere 1-4-1974 amounting to about Rs. 14 crore!, to Capital 
treating it as a new scheme. 

Reply of Govel'llJDellt 

Accepted, and instructiooG issued to the Railways. to be effective from 
1-4-1982. 

[Ministry of Railways (Rly. Board) O.M. No. 81-B (Rcc.)-4220, dated 
12-5-19821 



CHAPTER In 

. RECOMMENDATIONS/OBSERVATIONS WHICH THE COMMITI'EE 
00 NOT DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S 

REPLIES 

NIL 

9 



CHAPTER· IV 
1tECOMMENDATIONS/OBSERVATlONS IN RESPECf OF WHICH 

REPLIES OF GOVERNMENT HAVE NOT BEEN ACCEPTED 
BY THE COMMITTEE 

10 



CHAPTER V 
RECOMMENDA TIONS/OBSIERV AllONS IN RESPECf OF WHICH 

FINAL REPLIES OF GOVERNMENT ARIE STILL AWAITED 

RecommeadatioB (Sf. No.7, ..... No. 51) 

During the course of evidence in regard to the R.ules of Allocation of 
Expenditure on relacement of assets created out of Accident Compensa-
tion. Safety and Passenger Amenities Fund, it was pointci out tbat the 
existing procedure of payment of compensation to railway accident victims 
of their heirs was very dilatory and also discriminatory. It was proposed 
that as automobiles were already being insured (against inter tIIi4 TbirdParty 
~io;ks) by the public sector General Insurance Corporation, 80 al50 railway 
"acsengers services could be insured. This would, it was pointed out, make 
tite payment of compensation to individual victims of their heirs far more 
simple, quicker and non-discriminatory. at the same time relieving the 
Railways of much of their financial and admiDistrativo burdoa on tbm 
account. The Committee find some merit in the proposal and they would like 
thl' Ministry of Railways to work out an insurance scheme and explore, in 
consultation with the Ministry of Finance. the possibility' of its being 
entrus!ed to the General hr.mnlOce Corporation. 

Reply of the GoYemment 

The entire procedure for payment of compensation to Railway accident 
victims of their heirs is at prescnt under review by the Roailway Refonns 
Committee. Changes in the existing procedure will be cO!1!iidtred on receipt 
of the recommendations of that Committee. keping also in view the recom-
1Ut..nclations of the Railway Convention Committee, 1980. 
[Ministry of Railways (Rly. Board) O.M. No. 81-B (Rcc.)--4220, dated 

12-5-19821 

NEW DELHI; 

August 4, 1982 
SravQNJ,"-13"(1904) (.40:" 

D. L. BAITHA. 
CHAIRMAN, RAn..WAY 

CONVENTION CX»tfMl'ITBE 
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PART II 

33RD SITTING 
3-8-1982 

The 'R.ailway Convention Committec (1980) sat on 3rd August, 19K~ 

from 15.00 hrs. to 16.00 hrs. in Committec Room No. 53, Parliament 
House, New Delhi. The following were prescnt:-

Shri D. L. Bai~ha-··(,hairm(ln 

MEMBERS 

2. Shri S~tyasadh:.ln Ch ... J.;r"hort'.' 
3. Dr. V'asant Kumar Pandit 
4. Shri Chintamani Panigrahi 
5. Prof. Narain Chand Parashar 
6. Shri Sadashiv Bagaitkar 
7. Shri Ram Lakhan Prasad Gupta 
8. Shri (Molana) ASfllrul Ha4 

9. Shri J. K. P. N. Singh 

SEcRBTAaIAT 

Shri K. C. Rastogi-Chittf Financial Committee Of/icer. 

Shri Ram Kisbore-Senior Financial Committee Oflcef. 

2. The Committec considered and adopted the Draft Sixth Report 
Action taken by the Government on the recommenda'tioDS Contained in ' 
the Third Report' of Railway Convention Committee on 'Review of the 
Existing RulC'S o'f Allocation of Railway Expenditure to Capital and 
Revcnue Account, Depreciation Reserve Fund, Development Fund and 
Accident Compensation. Safety and Passenger Amenities Fund.' 

* • * * • * * 
The Committee then adjourned. 
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APPENDIX 

CC-'PJ 0/ GovemmCI1I of illdia's Reso/uJioll No. ERBI/81/21j41, ,l('/l~tl 
12-5-81 as amended on 27-4-82 reg4rding setting up the Railway Rqtmlll 
Committee. I 

In tbe Budget speech of the Minister of Railways introducing the Budget 
for J 981-82 in the Lok Sabha on 19-2-81. it was indicated that a High 
Power Expert Committee would be set up to examin~ and repoft on various 
aspects of railway working with a view to gearing up the capability of the 
Organisation to handle the traffic anticipated in the coming decades. A 
comprehenGive review of the working of the Railways was mnde by the 
Indian Railway Enquiry Committee initially set up in 1947 under the 
Chairmanship of late Shri K. c. Neogy, later on reconstituted with lato 
Pandit H. N. KUIlZI'U as Chairman. Since then a comprehensive review of 
that nature has not been undertaken. In view of the muhifold challenge!! 
that the Railways would be facing in the coming decades, as 'brought out 
by tho National Transport Policy Committee and the Rail Tarift Enquiry 
Committee, th¢ Government of india have decided to sct up a Hiib Power 
Committee to review the working of the Railways in a comprehensive 
manner. 

2. The Committee will be termed as Railway Reforms Commit_. 

3. The compo.iition of the Committee will be as under:-

Chainntln 
Shri H. C, Sari. 

Memb~r.\' 

J • .shri Ravi Mathai, 
Indian Institute of Management. AhmedalY .. d. 

2· Shri Russi Mody, 
Vice Chairman & Managing Director. TIseo. 

3. Shri Justice H. c. Tripathi. . ....... 
Retd· Judge. Allahabad High Court. 

4. Dr. Manmohan SiDgb. 
Member Secretary. Planning Commission. 

. .... 1 



5. Shri V. P. Sawhney, 
Ex-member, Railway Board. 

Secretary: Dr. ,So K. Ray. an lRTS Officer of Indian Railways. 

The Commit~ee may coopt one or t'VO ',~e:mbcr~i)f necessary, in aay 
arCa'or sPeciality· With' theapprov3J pf the GoVeT1l1Dent. 

4. The terms of reference of the Committee will be as under:-

(i) To examine the existing methods of finding resources foc 
investments on Railways and to suggest improvements in them 
or alternative methods for raising the, required financial 
resources of a massive order for investment'! in new lin.e&; 
strengthening, upgrading and modernising the eXP3ting faciJities 
and creating additional facilities; 

(ii) To examine the organisational structure of the management at· 
vanous levels, including the apex body of the Railway Board; 
and to suggest changes as necessary; 

(iii) To examine the comparative advantages of the Indian Railways 
being continued as a departmental undertaking or being con-
verted a\oi a Corporation and to recommend the best system 
suitable for the genius of the country; 

(iv) To -oxamine and ~~t broad changes th1rl may be necessary 
in the Acts governing the functioning of the Indian Railways; 

(v) To examine the need for rc-,orgarusation of the Zonal Railways, 
creation of additional 'Zones or Divi~ions, keeping in view tile 
various demands therefor and on the basis of· an acceptable 
methodology of assessing the workload of various management 
units; 

(vi) To' examine the principles and procedures relating to security 
on Railways, including the functioning o{thcRallway Protec-
tion Force and Railway Protection Special FotU, and sharing 
of costs in respect of Government R~ilway Police, keeping i!l 
view the relevant provi· .. ions in the Constitution of India; 

(vii) To examine and sU&"l!,'Cst imrovomen.ts to and modernisation ia 
haadling and hauling operations, ,operating . tkbniques, plaD-
rung and monitoring processes and technological inpi.lts nece"S-
sary for safe and smooth running of trains; 

(viii) To examine the working of the Railways aDd to m~ke 1Mlg&C6-
dons for ~hieving improved prod~ivity and finaneial viability'; 
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(Ix) 'fo examine the working of the Railway Medical Service aDd 
to make suggestions for improving its work; 

{x) To recommend any other measures which the Committee COD- ' 

sider relevant to the working of the Railways. 

5. The Committee may frame its own rules of procedure, may get 
research projects and studies 011 various specialisw aspects done by expert 
bodies, and set up working groups as necessary. 

6. The Headquarters of the Committee will be at New Delhi. The 
Committee may visit such places as considered nc:ce',;sary for its work. 

7. The teoure of the Committee will be initially for 2 years and it may 
submit Interim Reports as lind when its work relating to specific as,peets 
is completed. 

8. The Chairman of the Committee will have the status of Secretary 
of a Minister of State of the Union Council of Ministers and other nOD-

official members to have the status of Secretary to the Government lrf 
India. 

9. The ChairlWUl aDd Secretary will function on u full-time basis and 
tbe other Members will function on a part-time hasi!;. 

Sd/-
(HIMMA T SINGH) 

S"cr~/ary, Railway Board " 
t' x-officio J t. St'C'N'IIII'y 

to (hi' Gov,. of India. 
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